
To, 

Sub: 

Sir. 

UPPCB 

The Registrar, 

Jool/ NGT-6H23 

The National Green Tribunal, 
Principal Bench, 
New Delhi 
E-mail- judicial-ngt@gov.in 

H: rogreaternoida@uppcb.in, /$H-0120-4259329 

Action taken report of The Joint Committee in compliance of the order dated-03.08.2023 
passed by Hon'ble National Green Tribunal, New Dellhi in Original Application No. 465 of 
2023 Ashish Sharnma Versus State of U.P. 

That in compliance of the order dated 03.08.2023 passed by the Hon'ble National Green 

Tribunal, New Delhi in Original Application No. 465 of 2023 Ashish Sharma Versus State of U.P., 
Action taken report on behalf of U.P. Pollution Control Board is annexed herewith and forwarded 

to you with the request that the same may be placed before the Hon'ble Tribunal. 

Enclosure- As above 

Copy to: 

Yours Sincerely 

(Deo Kumar Gupta) 
Regional Officer 

1. Shri Pradeep Misra, Advocate, Hon'ble NGT, New Delhi for kind persual and 
necessary action please. 

ERO Greater NoidaLctter Pad New 2021.docx 

2. Chief Environmental Officer, C-1, U.P. Pollution Control Board., Lucknow for 

information please. 
3. Law Officer-1, U.P. Pollution Control Board, Lucknow for information and 

necessary action please. 

Regional Officer 

qreY- orîto- 12 �i, fad quG, TH00 R, TGTG- 226010, àq Hse www.uppcb.in 
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Compliance Report 

In 

Original Application No. 465/2023 

Filed on Behalf of: 

Ashish Sharma 

Versus 

State of U.P. 

Order Date - 03.08.2023 

Uttar Pradesh Pollution Control Board 
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1. Background 

Hon ble NGT passed order on 03.08.2023in O.A. No. 465/2023 in the matter of 

AShish Sharma Vs State of U.pP.and relevant paras of the order dated 03.08.2023 are 

reproduced below: -

..1. Mr. Ashish Sharma, resident of 16066, I Tower, 14th Avenue, Gaur City-2, Greater 

Noida West, Uttar Pradesh has sent the present letter petition by e-mail seeking issuance of 

direction for proper solid waste management by the Project Proponent. 2. The applicant 

has submitted that 14th Avenue, Gaur City-2, Greater Noida West, Uttar Pradesh is having 

O waste collection centre in the basement of I Tower situated in the centre of the project. 

The garbage dumped there is emitting extremely foul smell which is causing lot of physical 

and health distress. The applicant and other residents complained to the Project Proponent 

but to no avail. 

3. In support of the averments made in the application, the applicant has attached 

photographs showing dumping of solid waste in the basement of the building. 

4. Prima facie, the averments made in the application raise questions relating to 

environment arising out of the implementation of the enactments specified in Schedule I to 

the National Green Tribunal Act, 2010. 

5. In view of the averments made in the application, we consider it appropriate that a Joint 

Committee be constituted to ascertain the factual position and take appropriate remedial 

oction. Accordingly, we constitute a Joint Committee comprising of Uttar Pradesh State 

Pollution Control Board, the Commissioner, Municipal Corporation, Greater Noida and the 

District Magistrate, Gautam Budh Nagar and direct the same to meet within one week, 

undertake visits to the site, look into the grievances of the applicant, associate the 

applicant and representative of the concerned project proponent, verify the factual position 

particularly compliance with the Solid Waste Management Rules, 2016 and take 

appropriate remedial action by following due course of law and giving opportunity of being 

heard to the project proponent. The UPPCB will be the nodal agency for coordination and 

compliance. 

6. Factual and Action taken Report may be submitted within two months by e-mail at 

judicial-ngt@gov.in preferbly in the form of searchable PDF/OCR Supported PDF and not 

in the form of Image PDF. 
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7. We also consider it appropriate to seek response from the Project Proponent- M/s 

Gaursons Promoters Pvt. Limited, Gaur Bitz Park, Plot No. 1, Abhay Khand-2, Shanti Vihar, 

Indrapunam, Ghaziabad. The Registry is directed to issue notice to the Project Proponent 

requiring it to file its response to the avernents made in the application within two months 

by e-mail at judicial-ngt@gov. in preferably in the form of searchable PDF/OCR Supported 

PDF and not in the form of Image PDF. 

8. List for further consideration on 08. 11. 2023. 

Action taken by the Joint Committee: 

In compliance of Hon'ble Tribunal's orders dated 03.08.2023, Joint inspection of 

Project M/s 14" Avenue, Gaur City-2, Greater Noida West, Gautambuddh Nagar was 

carried out on dated 14.09.2023in the presence of complainant by the Joint 

Committee comprising of following officials: 

a. Atul Kumar, Additional Divisional Magistrate (F/R), Gautambuddh Nagar. 

b. Rajnikant, 0SD, Greater Noida Industrial Development Authority, Greater 

Noida. 

C. Vikash Mishra, Regional Officer, U.P. Pollution Control Board, Ghaziabad. 

d. Deo Kumar Gupta, Regional Officer, U.P. Pollution Control Board, Greater 

Noida 

During inspection, it was informed by the complainant to the Joint Committee that 

collection of municipal solid waste generated from said project is being done in 

basement of said project, which is the main cause of foul smell and waste is also 

Scattered on service road. 

Main observation of the Joint Committee are as follows: 

i. Project has installed Organic Waste Converter (OWC) Machine for processing 

and disposal of municipal solid waste generated from said project in basement. 

One exhaust pipe/ ducting is provided for same, which opens on the top floor. 

ii., It was observed that there is a gap in the joints of the duct/exhaust pipe 

installed for the Organic Waste Converter (OWC) section, due to which foul 

smell was observed in nearby area. 

ifi. Project proponent has not provided logbook of OWC operations, daily 

electricity consumption of OWC, consumption of anti smell chemicals and copy 

of approved map by GNIDA with location of OWC. 

iv. Project proponent has not provided generation of solid waste per day, details 

of disposal of solid waste (dry and wet), capacity of OWC and duration of 

operation of OWC per day, details of disposal of manure as informed to be 

produced by OWC installed at project. 
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In view of above shortcomings observed by the Joint Committee, Regional officer, 
UPPCB, Greater Noida (nodal agency) issued notice to the said project, vide letter 

dated 16.09.2023, copy of same is annexed as (Annexure-1.) 

In view of above shortcomings observed by the Joint Committee, Show Cause Notice 
under section-5 of Environmental (Protection) Act, 1986 has been issued against the 
said project by the Competent Authority of UPPCB, Lucknow vide letter dated 

01.11.2023, copy of same is annexed as (Annexure-2.) 
In compliance of notice dated 16.09.2023, project has submitted its reply on dated 

03.11.2023 regarding shortcomings found during inspection, copy of same is 

annexed as (Annexure-3.) 

Photographs taken during inspection are annexed as Annexure-4. 

No reply is submitted by project in compliance of show cause notice issued by 

Board. 

3. Conclusion: 

In view of above, the Joint Committee observed the shortcoming as mentioned 

above and action has been initiated by following due process of law. 

Report is being submitted for kind perusal and consideration please. 

(Deo Kumar Gupta) 
Regional Officer, 

U.P. Pollution Control Board, Greater 
Noida 

osp 
Greater Noida IndustriaDevelopment 

Authority. 

(Vikaah Mishra) 
Regional Officer, 

U.P. Pollution Control Board, 
Ghaziabad. 

(Atul Kumar) 
Additional Divisional Magistrate (F/R), 

Gautambuddh Nagar. 
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UTTAR PRADESH POLLUTION CONTROL BOARD 

14 dg r M-2, 
oe iO-orao-03, tc-16fi, 

yOutoTo--67/ 2023, fRis 16.09.2023 GRT ftH tT fbr f, fbg yrrGI ARI 

orto-12i, faft gvg 
THÌ R, AT226010 
RIT:2720831, 2720828, 2720691, 2720681 

:0522-2720764 

/2023 

3-HG:info@uppc.com] website: www.uppcb.com 

TC-12V, Vibhuti Khand, 
Gomti Nagar, Lucknow-226010 
Phone: 2720831, 2720828, 2720691, 2720681 
Fax :0522-2720764 

e.mail : info@uppcb.com] website: www.uppcb.com 
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      Annexure-4 

Photographs taken during joint committee inspection are as given below:- 

 
Joint Committee visit on top floor of project 

 
Exhaust fan installed at top floor of project 

 
 

 
Gap observed between ducting joints of exhaust 
system 

 
 

 
MSW processing facility in basement-1 of 
project 

 
 

 
MSW segregation at basement-1 

 
 

 
Organic waste composting machine in 

basement -1 
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